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STATEMENTS OF PUBLIC
ACCOUNTS COMMITTEE
SHR] P. V. NARASIMHA RAO
{Hanamkondu): I beg to lay on the
Tahle the following Statements:
, (1) Statement showing final re-
plies nf Government to the recomi-

NOVEMBER 28, 1978

Shortage of diezel 204
(CA)

mendations contained in Chapter V
and the action taken replies on the
recommendations made in Chapter
I of the Twenty-second report of the
Public Accounts Committe. regard-
ing action taken by Government on
the recommendations contained in
their Hundred and Ninety-fifth
Report (Fifth Lok Sabha) on Raj-
dhanj Express.

(2) Statement showing final re-
plies of Government to the recom-
mendations contained in Chapter V
and the action taken replies on the
recommedations made in the Chap-
ter 1 of the Thirty-first Report of
the Public Accounts Committee
regarding action taken by Govern-
ment on the recommendations con=-
tained in their Twg Hundred and
Fourth Report (Fifth Lok Sabha)
on Expansion of Srinagar Telephone
Exchange.

(3) Statement showing final re-
plies of Government to the recom-
mendations contained in Chapter V
and the action taken replies on the

recommendations made in Chapler I
of the Sixtieth Report of the Public
Accounts Committee regarding ac-
tion taken by Government on the
recommendations contained in their
Two Hundred and Twenty-fifth
Report (Fifth Lok Sabha) on Diesel
Locomotive Works.

12.05 hrs.

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

REPORTED SHORTAGE OF DIESEL, KEROSENE
OIL AND OTHER PETROLEUM PRODUCTS IN
THE COUNTRY

SHRI K. LAKKAPPA (Tumkur):
I call the attention of the Minister of
Petroleum, Chemicals and Fertilizers
of the following matter of urgent pub-
lic importance and request that he
may make a statement thereon:

‘The reported shortage .of diegel,
kerosene oil and other petroleum
products in the country, particularly
in Haryana Punjab, Rajasthan and
Uttar Pradesh." = ~



